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Singh is a sair poet. There is one
memorial here that is worth several
crores, and the bank is a tenant., If
it has got loan, there is nothing wrong.
Therefore, my stand should be cor-

rectly publish+d in the “Hindustan
Times”.

MR. DEPUTY CHAIRMAN. I hope
the newspapers w1l please correct the
misunderstandi: g that hag crept into
the report. It : hould not be like that.
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"MR. DEPUTY CHAIRMAN: Who
said that. (Interruptions) Just a
moment.

SHRI LAL { ADVANI: It there

is any wrong mention...

MR. DEPUTY CHAIRMAN: No, no.
She has got niy permission, She has
raiseq it on @ personal explanation.
She had sougl't my permission, What
js the point? :Iave you been wrongly
reported? She said that she had been
wrongly reporled. Do you say like
that?

DR. BHAI MAHAVIR: Since the
matter is bef re the House...

MR. DEPU''Y CHAIRMAN: No
matter is the e
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DR. BHAI MAHAVIR. I am also

in the same boat in this context, I
am also being represented as having
said the same thing, whereas what I
said was not like that. What ig the
particular difficulty...

MR, DEPUTY CHAIRMAN: I do
not know. You did not inform me
earlier, Therefore, I cannot say any-
thing. You please meet me and tell
me what the contradiction is and then
I wil] allow. Not a fresh discussion,

DR. BHA] MAHAVIR: Not a dis-
cussion. If you want to be so rigid
in every rule when a particular name
has been raised... (Interruptions)

MR. DEPUTY CHAIRMAN: No
question. I think if you had been

misreported, you could have protested.
(Interruptions)

DR. BHAI MAHAVIR: 71 have
been misreported. The misreporting
is that a particular portion of the re-
port says as she has said, that Mem-
bers so and so demanded a CBI en-
quiry. I did not demand a CBI en-
quiry-to be true to fact. What [ said
“The hon’ble minister’s responsibi-
lity is two-fold”, He has tq see that
corruption  gshould not be shielded
and at the same time he has to be
carefu] that no honest man should be
dubbed as corrupt simply because of
hearsay report. Op this particular
statement I made a statement. I ask-
ed the hon Minister to come forward
and say if he had a prima facie case
or the Reserve Bank had discovered
anything. Then he should take cogni-
zance. This is what I gaid. He should

have been more honest in thig res-
pect.

CALLING ATTENTION TO A MAT-

TER OF URGENT PUBLIC IMPOR-
TANCE

Reported acute drought conditiong in
Rajasthan and some other parts of the
country—contd.

MR. DEPUTY CHAIRMAN:
Minister.

Mr.
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THE MINISTER OF AGRICUL-
PURE AND RURAL RECONSTRUC-

TION AND IRRIGATION AND
CIVIL SUPPLIES (RAO BIREN-
DRA SINGH): Sir, my attention has

beep distracted, I woulg like it to be
talleg again. 3

SHR] RAM NIWAS MIRDHA: It
i3 so important that I have to do it
twice, a

I call the attention of the Minister
of Agriculture and Rural Reconstruc-
tion and Irrigation ang Civil Supplies
acute drought conditions in
Rajasthan and some other parts of the
country amd the steps taken by the
Government in this regard.

RAO BIRENDRA SINGH: Sir,
thig year, the monsoon has been satis-

“factory as most of the districtg in the

country have recorded gooq rainfall.

_Out of 350 Meteorological districts,

75 per cent recorded either normal or
excess rainfall. The districts which
received deficient rainfall during June-
September, 1981 were mostly in Rajas-
than, Punjab, Haryana, Himachal Pra.
desh and West Madhya Pradesh. This
deficiency wag mainly due to a pro-
longeq break in monsoon from the

- middle of August to the 3rd weelk of

’

September,

1981, Fortunately, fto-
wards the end of September, a spell
ot good rainfall provideg some relief
to the North-West India.

2 The season’s rainfall from the
1st October to the 25th . November
wag excess in Haryana, Punjab, Hima-
chal Pradesh, Rajasthan and Gujarat
States and normal in West Madhya
Pradesh, Marathwada, Rayalaseema,
Tamil Nadu, Interior Karnataka,
¥erala, Andaman Nicobar Islandg and
Lakshadweep. The rainfall during
this perioq was scanty or deficient in
18 out of 35 Meteorological sub-divi-
sions in West Bengal, Bihar. UP.
Jammu & Kashmir, East Madhya Pra-
desh and vparts of Maharashira,
Andhra Pradesh and Karnataka.

3. When in September the deficiency
in rainfal] in the North-Western re-
‘giohs wag observed, the Government
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of India took immediate action to save
the standing Kharif crops by ensuring
supply of diese] and electricity for
tubewells and pumpsets ang canal
water for providing life-saving irri-
gation. Twelve Teams were sent to
24 districtg in the drought affected
areas of Punjab Haryana ang Western -
U.P. to watch and report on the mea-
sures taken, As a result of timely
steps taken by the State and Central
Governments prospacts of kharif crops
are reporteq to have greatly improved
in Punjapb and parts of Haryana and
Uttar Pradesh, and Rajasthan.

4. The Government of Rajasthan
have intimated that all the 26 districts
of the State covering a population of
199 lakhs have been affected by
drought. It is unfortunate that the
State of Rajasthan has been passing
through severe scarcity conditions
since the Kharif season of 1979. The
Government of India have been ex-
tending Central assistance to Rajas-
than to meet the recurrent drought
situation, The Government of India
had sanctioned a ceiling of expendi-
ture of Rs. 1875 lakhs during 1979-80.
and Rs. 4030.75 lakhs during 1980-81.
In the beginning of the current finan-
cial year also, the Government of
Indig sanctioned a ceiling of expendi-
ture of Rs. 3392.80 lakhs for drought.
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5. For drinking water programme
in Rajasthan, the Central assistance
extended included an aggregate total
of Rs. 1877 lakhs for the period from -
1979-80 to 1981.82. In addition, Cen-
tral assistance of Rs, 972 lakhs was
extendeg under the Centrally Spon-
sored Scheme for Accelerated Rural ;
Water Supply Programme, The Gov-
ernment of India also allotted 36 rigs
to the State Government during 1980

and 1981.

6. As regard cattle conservation,
we have requested the States adjoin-
ing Rajasthan to extenq grazing faci-
Jities to the cattle migrating from
Rajasthan. The Government of Guja-
rat have agreed to help the State
Government in procuring fodder,
while the Government of Uttar Pra-
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desh have agre:d to provide grazing
“facilities to 30,000 cattle in the dis-
tricts of + Utt:r Pradesh adjoining
Rajasthan.

7. The Gove'nment of Rajasthan
seny a Memorandum on the 24th No-
vember, 1981 s2eking Central assist-
ance, A Central Team will be visiting
Rajasthan on 1fth instant to assess the
drought situati n and Centra] assist-
ance requireq herefor. I have my-
self visiteq Fijasthan and I assure,
Hon. Members, that all possible assis-
fance will be provided to the State
in meeting the drought situation.

8. Haryana 1z 2also been passing
through droug! t =onditions during the
current monso . Thig State suffered
from drought « onditions last year also.
Seven out of 12 districts covering a
total populatio . of 25 lakhs have been
affected. Duri g 1980-81 and 1981-82
{pre-monsoon’, the Government of
India sanction-d a total ceiling of ex-
penditure of Rs. 80200 lakhs. The
State Govern 1ent have forwarded a
Memorandum on the 2nd November,
1981 and a (entral Team concluded
itg field visite on the 21st November
ang its report is awaited.

9. Ag regards Himachal Pradesh,
the State was affected by drought
during the jre.monsoon period dur-
ing 1980-81 when assistance of the
order of Rs. (001 lakhs was sanction-
ed. The Stite suffered from a dry
spell during August-September, 1981.
Ten district; out of twelve and a
population of 22.07 lakhs have been
affected. At the request of the State
Government, a Central Team visited
Himachal Pradesh from 29h Novem-
ber to 1st December, 1981 and itg re-
port is awailed,

10. Hon. Viembers are aware that
every State his a margin money as
recommendeq hv the Finance Commis.
sion and ttis money is available to
meet the ' mergent expenditure for
providing 1 liet to the affected people
on account of drought and other na-
tural calam ties. Further, the Govern-
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ment of India have sanctioned Rs.
199.33 croreg to the various States as
short-term loans for purchase and
distribution of agricultural inputs
during fhe Kharif and Rabi season
this year. Under the National Rural
Employment Programme, all the
States have been allotted foodgrains
including cash assistance, This assis-
tance, i.e. NREP and short-term loans
for agricultural inputs is available to
the State Governments to take up
ameliorative measures also in areas
affected by drought,

11. The twelve-point programme for
drought management suggested by
our Prime Minister continues to pro-
vide the basic strategy and guidance
at all levels for meeting the drought
situation. A Crop Weather Watch
Group at the Centre has been conti-
nuously monitoring the situation and
suggesting remedia]l measures to the
State Governments, Steps have been
taken to maintain supplies of- cereals
and other essential commodities
through Fair Price Shops in the
drought affected States.

12. The Government are alive to the
drought conditiong prevailing in cer-
tain parts of the couniry and are
taking all possible steps to mitigate
the effects of such aberramt weather
conditions on crops, human and cattle
population. -

MR. DEPUTY CHAIRMAN: The
Minister hag made a very elaborate
statement. Therefore, please be briel.

SHRI RAM NIWAs MIRDHA: I
have a very unhappy duty of rising
once again in this House to draw the
attention of the hon. Minister to the
drought situstion ang the suffering of
the people of Rajasthan as a result
thereof. .

IR o

Some months back there were the
worst possible floods in Rajasthan
This was in July. Now the tragl
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pendulum has shifted from July
floods which are said to be the worst
ever in Rajasthan to the worst ever
drought in Rajasthan which, sccord-
ing to some people, is the most severe
in this century. The situation becomes
much more difficult and tragic when
Wwe realise that for the last four years,
In some cases even five years, the
major part of the State has been
continuously under very severe
drought conditions. There are 33,305
villages in the State out of which
23,238 are drought affected. And the
situation is what we call Trikal, name.
ly, fodder famine, water famine and
cereals famine,

Out of a population of 25 million
peaple, as many as 20 million people
are affected. All districts and most
of the tehsils are affecteq andg there
is hardly any area which remaing un-
affected. One redeeming feature of
the whole situation is the sympathy
and consideration that thig situation
has received from Rao Birendra Singh
who visited Rajasthan anq has seen
himself some of the sufferings of the
people there. We put very great
faith in him and we certainly accept
the assurance he has given the highest
spirit in which they have been wud-
vanced.

1 may briefly say something about
the catile situation and tha drinking
water situation in Rajashan. In many
parts of RajAsthan, animal husbandry
is more important than even agri-
culture. The cattle population in
Rajasthan iy more than 41 million
which is much more than the human
population. Out of this as many as
275 million cattle have been af-
fected and you can imagine
what a tragic sifuation this is! Before
partition of the country our cattle
usad to migrate to areas of Sind,
Bahawalpur and areas ‘which mow
form part of Pakistan. But that is
now denied to us. We had thought
~that this situation would impel the
neighbouring Sates, to receive these
migrant caftle in their areas so that
our misery could be remedied to some
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extent, It ig no pleasure to go hun-
dreds of miles with hundreds of cattle.
It is a very difficul; existence by it-
self. But I am sorry to say, Sir, that
our neighbouring States like Gujarat,
like Maharashtra, like Madhy, Pra-
desh, are most unhelpful in this res-
pect and in spite of the action taken
by the hon. Minister personally,
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nothing has- resulted therefrom. This _

situation certainly needs to be rectified
and 1 think we need to invite the
intervention of the Prime Minister to
see that the neighbouring States ex-
tend facilities to accept the migrant
cattle ‘n their areas, in their forest
areas, so that we may be able to save
these breeds of cattle. These breedy of
caltle are the most important not
oaly for us, but ato for the whole
western TIndia, Breeds like Nagour,
Kankrej, Tharparkar, Rathi etc., are
actually the most valuable breedg in
this country and because of these
breeds we are having increased pro-
duction of milk and other things In
the neighbouring States, If these
breeds vanish, it woulg be a colossal
loss to the country ag g whole and
not merely to Rajasthan. Now, io save
these cattle, the Rajasthap Govern-
ment have taken steps and they have
various types of schemes. But I regretf
to say that even schemes of cattle
conservation, of which the hon. Min-
ister spoke-—some items like cattle
camps, migration depots on the route
or the feeding centrey which have
been opened in certain places ire not
taken into account for assistance by
the Government of India while giving
assistance which is a most tragic

‘thing. It ig 5 most tragic situation and

I do not know why it is so. I say t!_xis
becauge if we do not take these
steps, these cattle cannot be savéd.

Similarly, 8ir, even in the case. of
the rura] water supply schemes—the
hon. Minister mentioned about the
water supply schemeg which have
been accelerated—they are faulty ke-
cause while formulating these sche.
mes, only the human povulation is
taken care of and the cattle
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population is ¢t mpletely neglected.
Even well-organi ed schemes with
pumps and wells become inadequata if
we consider the human population
plus the cattle population which is
just as important.

Now, Sir, the s:tuation with regard
to drinking water iy still worge, Out
of the 33,305 villages in Rajasthan,
24,000 odd villag's have been cate-
gorised as problematic villages ac-
cording to the criteria laid down by
the Government of Indiy itself.
Twenty-four thousand villages to this
day are problem:tic and out of these
24,000 villages, 11317 villages have no
water source ai; all or the water
«ource is so brackish that it js unfit
for human consurnption. In 11,000 vil.
lages, Sir, the people have to trek
miles and miles ust to fetch a bucket
of water go that 1heir children and wo-
men and catile could gurvive.
Here also, Si, the Government
hag launched ce: tain programmes. In-
tePhational Decarle for Drinking Water
Supply and Sanitation—1981—1990
" which the Government of India has
"announced that it will provide potable
water to people within a distancg of
1.6 km. Now, 8ir, that woulg bg the
greatest boon it it is done. It is the
declared policy 3 the Government to
do s0. But I do not know to what ex-
tent it hag progressed. Now, Sir, we
have to go up to five kilometres or
even ten kilom:tres to fetch water.
So, these scheries should be accele-
rated. Here again' I would like to men-
tion about th¢ inequitous nature of
the governmen al . assistance. With
hundreds of taikers for giving water
to these villag's, about which I have
mentioned, sinc, the situation ig very
bad, it would t; better if gome money
is given to th, villagerg by way of
subsidy sg tha' these villagerg could
engage camelg and bullocks to get
water from w 18, Now, Sir, these
wells are 80 rietres or 100 metres or
200 metres in depth ang it ig incon-
ceivable that hey lift water ‘+yrom
thése wells. Jow, thig money which
the State Govrnment plans to give
by way of sut :idy to the villagers for
fetching water and for providing water
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tankerg iy an item which is again
ignoreq like the cattle camps and
cattle conservation schemes by the
Government of India in their assess-
ment of assistance. These emergency
measureg for providing water are
again not taken care of by whateve:
criteria they have.

Now, Sir, coming to the relief works,
a large number of people have to Le
provided with assistance ang they
have to be provided work so that they
can get something to live by. Here
the situation is most tragic, again be-
cause Of the policy of the Governmernt
which T would like to point out.

Sir, the last rains were in July in
Rajasthan and, at that time, about
four to five lakh people were working
in .the relief works. In September,
which is the best part of the year so
far as cultivation i3 concerned, again
more than a lakh of people werg in
relief works. The reliet workg could
not be stopped in' some of the areas
ang they had to be continued. And I
believe that by May-June, 1982 as
many as 10 or 12 lakh people have to
be provided with work on the relief

- works, which ig just 2 per cent of the

people affected. It js nothing very

much. That amount comes to Rs. 162

crores. But the unreality of the

whole situation ag geen' from Delhi is

apparent from the fact that from 1st

April, 1981 to the 30th September 1981,

the relies works ceiling fixed by the-
Government of India was Rs. 8 crores,

whereag the actual expenditure in-

curred by the Rajasthan Government

was Rs. 45 crores. You just cannot

push those people away. T do not

know in what way these calculations

are made that the ceiling fixed be=

comeg s0 unrealistic not only in the
case of relies works but also so far as

irrigation works are concerned ag’
well as drinking water works are

concerned, (Time.bell rings),

Well, Sir, 1 will end by making a
request to the hon. Minister. He has
mentioned about the Seventh Finance -
Commission. Even when that recom--
mendation was made, we had our re-
servation ang we expressed them. But
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even on the recommendations as ac-
cepted by the Government, the Gov-
srnment of India is not acting, I will
just read out one paragraph to ghow
that even those recommendations
have up till now not been acted upon
by the Government, Sir, I quote from
the Seventh Finance Commission re-
commendationg ag accepted by the
{Government;

“If the expenditure requirement
as assessed by the Central team and
high-level committee cannot be ade-
.quately met in g particular case
even after the State Plan contribu-
tion ig taken into account, the extra
expenditure should, in our view, be
taken a8 an indication of the gpecial
severity of the calamity which would
justify the Central Government
assisting the State to the full gx-
tent op extra expenditure. This

assistance should be male available
half s grant and half ag loan.”

Now, Sir, thig para has not up till

- now been invoked. There is a further
paragraph later on which says:
“In cage of rarg severity..”

1 do not know what rarer severity
can be than the present situation.

“,..In case of rare severity...”

We want now that the Government
should invoke thig paragraph;

“...there should be tofal
tance from the Centre”.

Sir, I will end by saying that the
present method ©op calculating the
assistance by the official team is com-
pletely contrary to the letter as well
as the gpirit of the Finance Commis-
sion recommendations, I would re-
quest that in view of this, the inequi-
tous situation, the unrealistic and un-
helpful attitude on the part of the
Government should be stopped and
rali~f provided to us.

RAO BIRENDRA S'NGH: Sir, as
my hon. friend Mr. Mirdha has stated,
there is mo doubt that Rajasthan, un-
fortunately, has been suffering conti-

assis-

"
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nuously for the last three years be-
cause of very acute drought conditions.
But it would not be correct to say
that the conditiong this year gre much
worge than what they were last year.
The number op districty affected as
compared to last is also less,

SHR] RAM NIWAS MIRDHA: I am
talking of acute conditions.

RAO BIRENDRA SINGH: Ang defi-
ciency of rain fall. We have done
whatever we could in the past about
Rajasthan., We provide relief under
Plan and non-Plan programmes. As
the hon. Member knows, quite a sub-
stantial amount of money that is given
by the Central Government ag assist-
ance is in the form of grant, too. As?
for instance, previottsly we had given
hundred per cent assistance under the
Food for Work programme, gpecial
programme for drought affected States.
That was hundred per cent Central
Government assistance for water gup-
ply, for fodder and other things—a
large amount of money that ig spent
by the Central Government. But the
rules, gs have been followed by the
Central Governmert jn the matter of
drought relief and flood relief are not
the same, and I mysely said it on
previous occasions in the Houge that
personally I see no difference between
people suffering from drought and the
misery on account of flood. But the
House knows that in the case of fioods,
75 per cent of the Tassistance ig in the
form of grant whereas in the case of-
drought, it ijs less. We have always
been consciousg of this yact and it 1is
only on that account that we try to
provide more relief in the cage of
drought. But Rajasthan, to my mind,
hag had a fair share in assistance from
the Central Government yight from
the year 1979-80. If T am allowed to
give the figure, Sir, the Central assist-
ance under Plan and Non-plan heads
during the kharif period in 1979 was
Rs. 18,75.00,000]- for Rajasthan. Then -
again in th» year 1980-%1, pre-monsoon
pariod. it wag Rs. 20,10,75;000]-, Then ~
in 1980-81, post-monsoon period, it
wag Rs. 20,20,00,000/-; successively for
the third time. Then in 1981-82,
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period, it was

Twice a year; al-
most during the e three years, the
Central assistanc, hag been prpvided
to Rajasthan. “'hen, Rajasthan un-
fortunately suffered from  severe
floods. It is a vagary of nature, Sir,
and it is very rounical that a State
suffering from persistent Jrought
should also suff r badly on account of
flood. This hap' ened some time back.
But the Centr:1 Government gave a
very generous assistance to Rajasthan.
For flood damage it was Rs. 45,06,50,00-
And as ] said earlier, Sir, on flood it is
75 per cent pf the total damaga that
occurs.

Pre-monsoon

R

Sir, the Finznce
recommended (yme margin money o
be placed at th- disposal of the States.
But if the amont of margin money is
not enough to mz2et the situation, it
makes no diffi rence because imme-
diately 55 a f'tate sees that margin
mony ig not er dugh, they come to the
Centre, ask foir more fundg and the
assistance is p:ovided both under the
Plan heads and Non-plan heads and
also as advanve Plan assistance at
times. Theretore, Sir, I hope Mr.
Mirdha would agree that it ig not
possible for tiie Central Government
to change its norms and its policies
only in respe't of pgne State. But
within the fra nework of the policies
that we have neen following, we have
tried to be as liberal for Rajasthan as
it coulg be pussible. I have myself
Seen the conrfitions in Rajasthan. I
agree that a very large number of
villages are s1 ffering from the hardship
on account ¢f non-availability of
drinking water. But we are formu-
lating scheme.. It may not be possible
to find grourl water which may be
potable for thousandg of these villages.
And it is on that account that we have
been trying to see if lift | rrigation
could serve {1a dual purpoca of pro-
viding irrigation for agriculture as
also provxde drinking water for these
villages in tt 2 interior desert parts of
Rajasthan. . ft>r Mr. Mirdha suggest-
ed last year in the House that the

&
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neighbouring Stateg should be per-

suaded—wg cannot force them—to
allow grazing 'for the Rajasthan cattle,
we approacheq all the neighbouring
States, and we have done the same
thig year. Madhya Pradesh hay reg-
retted its inability because they say
that there is already a very heavy
pressure on their grazing grounds
from their own cattle. Uttar Pradesh
has agreed. We are thankful tg Uttar
Pradesh. Gujarat hae promised to
supply fodder. The amounty that we
have been giving for fodder relief for
cattle camps, for drinking water and
other things hag been of a substantial
order. I woulg not like to take the
time of the House by repeating all
that. There is no denying the fact
that in Rajasthan, a very large State
in area, and having all the desert,
76 per cent almost oy the desert that
the country has ig in thig State, the
cattle population gsomehow or the
other remains very high and it ig a
very good breed of cattle, They are
hardy because these cattle have been
born and bred in an grea with very
difficult conditiong of grazing and this
is the breed of cattle, milch cattle par-
ticularly, which can transform just dry
fodder into milk ang fat. They are
wonderful and they can be compared
with any other good breed of greener
areas in' the country or anywherg in
the world. We want to save these
cattle and wg want to do all that we
can. We would not like Rajasthan
cattle wealth to perish and t shall fur-
ther gee what more could be done for
Rajasthan but the real solution to the
problem would be provision gf jrriga-
tion. Wpe are paving attention to it,
ag Mr. Mirdhd knows. On all the
occasiong last year, whepn rabi crop
was to be saved, we released additio-
nal water from Pong Dam and from
Bhakra to save the crop in Rajasthan.
Thig year, again, for the kRarif we
have released additional 25 hundred
cusecs of water...(Interruptions).

SHRI RAM NIWAS MIRDHA. We
are thankful to you.

RAC BIRENDRA  SINGH:...for
sowing o¢ rabi crop so that the
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people’s hardship could be mitigated
to somre extent. And we have seen to
it that this water reacheg Rajasthan
canals and irrigateg the areas there
and it is not utilised on' the way by
some people. I hope Mr, Mirdha
would be satisfied. e

SHRI NARASINGHA PRASAD
MNANDA (Orissa): Sir, T was a little
surprised when 1 heard the statement
of the hon. Minister for Agriculture,
It is a lengthy statement but it con-
taing absolutely no reference to the
acute drought conditiong prevailing in
the western parts of Orissa. I do not
know whether therg iy a Government
in Orissa at al] and whether they have
reported to the Centre that acute
drought -conditions exist in the
western parts of Orissa, particularly
the district of Bolangir, from where I
come, and the districts ¢¢ Kalahandi
and Phulbani. In fact all the Memberg
of this region made a demand on the
Orissa Government for bringing out
a report on thp acute drought eendi-
tions in this region. 1 do not know
whether the Agricultyr, "Minister has
received any report regarding the
drought conditions prevailing in that
region. Since 1 found absolutely no
mention of that region, I thought I
should bring it {0 the notice of the
hon, Minister.

Sir, you will kindly notice that
every year we discuss thiy flood and
drought situation prevailing jn varioug
parts of the country. You will not find
a single year, as an  exception, in
which we have not *discussed either
the drought condition or the flood
situation. Natural calamily hag be-
come a part of the Indian way ot life.
That is why, Sir, whenever 1 have
participated in a debate of this kind,
I have alwayg placed my demand for
the constitution of a national calamity
board so as to monitor all this Central
assistance through that board and
though gccasionally 1 have received
favourable response from the people
occupying the Treasury Benches, I do
not know how the present Minister—
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of course, thy pfeSent Agricultural

Minister had responded quite favour- '

ably—will  receivg my  suggestion.
In gpite 0f his favourable response, I
do not find any action being taken far
the constitution of a National Cala-
mitieg Board to monitor all these
things and to aTbeate Central assist-
ance, because the Centra] assistance i3
there as a matter of routine, Mirdha
has already pressed his demand
for Rajasthan; I do not want to re-
peat it, and the Minister has already
said that they have done a lot for
Rajasthan. But the point is, it is not
enough that Central agsistance is
given. What has got to be looked into
is, whether that assistance given to
various Slateg is Dproperly utilised,
whether assistance given towards
drought relief, ig utilised for drought
relief, whether assistance towards
flood relief, is utifised tor that purpose.
Sir, it hag been mentioned in the
statement that steps haye been taken
to maintain supply of cereals and
other essential commoditieg through
fair-price shops in the drought-affect-
ed States. So jar ag the Centre is
concerned, that ig all right. Now I
give you an instance. Cereals were
supplied tc Rajasthan through NCCEF,
the Nationa] Consumerg Co-operative
Federation. 1 am asking whether the
cereals supplied through this Federa-
tion reacheq the destination or have
been passed on elsewhere, and how
much of profit was made by the NCCF
and its Chairman out of it. The Min-
ister would say that the Centre is
giving all thig assistance; but the
point is to gee whether that assistance
rendered by the Centre to the States
on account of drought or floods, is
being properly utilised. What ig fhe
mechanism gstablished by the Centre
to see to the proper utilisation of the
assistance rendered by the Centre?
Therefore, 1 am more particular about
the utilisation of the assistance than
about the mere fact that sgsistance-
wag given by the Centre.

MR. DEPUTY CHAIRMAN. Imple-
mentation part is looked after by the
State Government; you knoew it
bettew.

—
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SHRI NARAS!VGHA  PRASAD
NANDA: 1f the 3tate Government

eats away the mon 'y, you mean to say-

that the Centre h: ¢ 10 responsibility?
Is it your content on?

MR. DEPUTY CHAIRMAN. Not
my contentijon,

SHRI NARAS NGHA PRASAD
NANDA: 1¢ the State Government
eats away the mo: ey, or the organisa-
tion through which thg Centre gives
apsistance to the State Government
eats away the assi:tance and the whole
thing disappears before reaching the
State, has the Centre no responsibility
in the matter? Therefore, I would
like to know particularly about the
cerealg which we~e supplied. Rajas-
than has beeni aff cted by drought for
the last 3 years. The cereals have
been diverted through the NCCF to
somewhere glse ¢ ad the things have
disappeared and iave not reached the
people. Therefore, I am asking this
question to find out from the Min-
ister.

RAO BIRENDEA SINGH: Sir, the
hon. Member ha; pointed out that
some districts of Orissa also are affect-
ed by deficiency of rain. So far as the
Government of India iy jnformed, in
parts of Orissa, four westerp dis-
tricts were deficic nt in rains, Bolangir;
‘Burendragarh, Sa mbalpur ang Gorakh-
pur; but deficier ey of rainfall was
marginal and no nformation hag been
given by the Stale Government about
any acute conditons Gxisting there
nor have they s¢nt any memorandum
asking for relief, But as normal pro-
vision for assistance, Orissa has al-
ready got its :hare. Orissa has a
margin money «f Rs. 871,000 at its
disposal, It is ¢nly after this margin
money is fully u'!ilised that they come
forward with a demand for further
assistance. The; also get short-term
loans, money for short-term loans,
both for Kharif ind Rabi. Rs. 3 crores
was given for Kharif and another
Rs. 2 crores fi:r Rabi. The total
amount on ac'ount of short-term
loans was Rs. 5 crores for Orissa and
we hope that tiey would have been
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able to look after the needs of the

farmers through this amount placed at
their disposal, both as margin money
and also for advancing short-term
joans,

Allocation under the National Rural
Employment Programme has already
been made. The first instalment has
been released; a cash amount of Rs. 4
crores and 10 lakhs, Seven thousdnd
tonnes of foodgrains have already
been released. That way, we have
been looking after the needs of
Orissa, The hon. Member hag pointed
out some irregularities about some
supplies made by the NCCF, of
cereals. I do not know, at the present
moment, whether the NCCF had sup-
plied any cereals to Orissa.

SHRI NARASINGHA PRASAD
NANDA: I did not say Orissa, I said,
Rajasthan. Please find out.

RAO BIRENDRA SINGH: Supplies,
normally, are made from the FCI
godowns, The public distribution
system is looked after by the Food
Corporation of India, and not by the
NCCF. If there had been any tran-
saction between the NCCF and any
other authority in Rajasthan, it must
have been on their account and not on
Centre’s account. This iz because,
NCCF supplies some commodities in
the domestic market and it must have
been one of those transactions. But
if further details are made known to
me, I will certainly look into the
matter.

Another question on which hon.
Member, Mr, Nanda, was insisting
was the mechanism that we have got
for monitoring and for checking whe-
ther the use of the assistance made
by the Central Government has been
proper. We have our own system.
The States are accountable to the
Centre. A team of the Finance Mi-
nistry also visits the States to find out
whether the accounts rendered by
them are proper and whether the
money has been properly utilised.

MR. DEPUTY CHAIRMAN: Shri
Bhabhra, RN 5 |
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SHRI NARASINGHA PRASAD
NANDA. What about my suggestion
in regard to the National Calamity
Board?

RAO BIRENDRA SINGH: Such a
Board has not been formed so far.

SHRI NARASINGHA PRASAD
NANDA: What is your response, Mr.
Minister? On an earlier occasion,...

MR. DEPUTY CHAIRMAN: He
hag heard you,

SHRI NARASINGHA PRASAD
NANDA: Mere hearing will not help.
We do not just talk for the sake of
talking. I would like him to respond.
I would like to know, whether he W.lll
tfake into consxderatlon

MR. DEPUTY CHAIRMAN: He has
already said that such a Board has
not been formed.

RAO BIRENDRA SINGH: We have
a Relief Commissioner in the Govern-
ment of India under the Ministry of
Agriculture, We have a relief orga-
nisation, a full-fledged organisation.
Other Ministries are also associated
with it. Whenever there is any re-
port of a national calamity, a Central
team is immediately sent and action
is taken. It is not on account of a
particular type of Board not being in
existence that we allow people to
suffer. This is a suggestion which has
been made by the hon, Member, This
has been thought over by the Centre
from time to time. But there is no
decision in this matter so far.

oY g WwY WG (TTSRATH) ¢
Feawmifa wgwd, THe wgm fv #
gan 34 wifET mEwA 97 AT
greeq &%, woda uF faFew @vRr
wgm & oag @ wdwa W
FH A AT HL T A FAT wfggar
AFFT FI oWATW AT W WU
Fafass Fr a8 ¥T R A FE W
¥ TAHT WY FT AR AT HRE QAT
FifgT
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+ft Srawafa ;. giwsr atg &y
g &
St g3 AT AW ¢ A1H ar g
. ..

st Ixawai o i G wmy
g WY e

St g WiwT AW ¢ e
fral s & war f& voran fgwra
A difga & ok @t fasta w@
aaral, sud faw o =T fawrer
T A REA §, THT A AT WX
AT ATET UBT & FHY GIFIC—-

wg ag dA1 @1 gu ¥ . (saaa)
ot quaawfa g A1 weTA
gal =i
ot g4 wHT WAST g Al

1 g0 FITTAG F fg qﬁ g
& fwg | qiraeR, TSEeng 3 gmra
qgI WUTE | ATRATS HAT ST F F@T
T g—aﬁ“’hﬂ [iyg #g W1 99 gAia
F @ = MU Sy diTdE §oag
F @R G S TR &

¥ TA d@aq W AF STEW AT
HEAT B | WA SIEIW a1 A
FFHAT B WERWA ¢ AR S
giafedl & wemaa g¢ fr faa
afzdt A sig fF wsrmw  F W
TATH H WA 93§, A1 e
TITR Fi BT FI AT+ SHnT YEar &)
g & fid & o wAR ¥ 3
sY S ) afEE W eFdd Wil
T wafr feafa Fa g 7 wer faag
TR WER & TP wafwdl w5y
JwT agt & safw: AT A vISEdTR
SEEAE B - R TE I Y
=X WUC 9UAT # aEEd Ag & o
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qferm 7z g f& fasg e &
s g W wd HIW G@dl
5w e & fa A, & w8
g A B WA Ag w9d I
fer w3 Wiz mawi ¥aw WA W
X 24 WA g SEIT &l
el fawat 4w @ @ #
FNfE & @ FFF GTHT IH AR
£T(A Jq) & HIT T + g FI TCHRIT 3H
;T eqrA a1 & 1 afvurEegeg
oF WY q1 #F|m qfsq @ &
Fer FFT WIF UT BT I ;A
g wafadl & g H AT F
AT 8EAT § Wi ST 93E
Iy §, AT A AT & 9w
gy & FaifFd a7 ar =i,
T FxT o 4 fasar W =fz =g
gql ¥ ¥¢ F Wy ogEq & A
ornfas @ @ @it SAy aerg
FIT H A FUC A

FACr SEETT A DA &F Aty
FT FAT ARAT  F | WG BAR A
SAET g TN g, WE 9% T ary
a3 2 1 aar w3 % aeda Wy
S A S oaga faofoedy et &
f5 gn osat w0 ¥ <@ & v 2
g E afw groemrwgr g7

wegaY, afe wmst qeEgT §
S8auT Wi ®T asy wwEe sy
T, @ oA a.w & fEdEex
F AT T £ WIT FET 9T 3H
TR F "Earm O gl §
SEEERE e ) (ORI
a1 T & W O¥ET A¢A) wral a
ar wifmdi # oA ¥ fAv wig
g AT afs 3967 wiAY A= Smar g,
. AT FTF 9T 97aT F F wad) gf
wifedi, 1 F; FY § AR afz
gata & fedr #1 i oty wEY frar,
ar o¥ I F  AsuIe ¥ ¥
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agF F PR STH I 9T E
i g 39 YR ¥ gy W@ §
S oATT AWE F g W Hed
st g & 1 oA R oag e et
e § gy @ § FE 0¥ Wi
§ @8 Ay, d@maR, wae fF
sg UF g% 9 @i F fag A
g 1 0% a1 gmT wiw § \ afEa
ufe =WEE F qge-aTa FI& AT
F faar smA ¥ g --afk
FIX & F 9F oy faa wan, @
A% § 1A qT T zqAr v
& oo Qe gEAw ag § B WA
WAl ) AT & RO AW AW
¥ @ 7 wSr swar #,  faal
Y & o T, IA 97A F) FAF AAA
1 F8T A< & FEEGH  H
Fed & fog ©gAT wsAT E
gL A HEHT ¥ gegiA 9 WAl
w1 ®iT fear € WX g FasEn
¥ owaw & fag s w@r g1

sy, ag fegegm @t oI®
Tm Al mafa g, Fga a8 anat
FE T A § | I8 WIEW @AY
T USEH § g AR fuew R
e ¥ agt AF™ 9% W & u
99F FETT W FEDT GIFITF
e a8 % @ € 5 gw uswAa
# FIFIT &1 g7 948 & E &
A UsEa F GFR G Fg
W og % gaa o mar FW &
At §, 255 VT WY Irgq AT
g, foas =g o=@ 0w w6l
aifaa =& & f& o1 sgw wifsea
gAY A1 W wem oswg ¥ @+ e
g IEF @iEd FIH W IAFT HEAl
g fF Smwr @z Aw & 110
¥ satet W Y famr & 1 w§T
fez® & s ¥ g faw w@
gFd, g, 4 Ho Jd W g, FF
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[ g€ oz )
IETL A1 UFETA T KT F3
i @y g, AT fadg qa) w3
& FT AR FFag ?

qregae, wEr Y 3 wEr fw
B9 A9 FF F¥ wag F  wgEfwar
] oadd 78 wFy aAfe 7g F4a
UL KT AFAT A & | g2 I3
g B Fq g fr " walg
TF G¥6 a1 3z agrfa fear @
g fo USEAA F @i qWA £,
A e ¥ g AFEA 9T W @,
AT AT W Z, I T W E AR
A0 avE g wrzefiar af 73
grx 7R fag srzefor #1 9eas
F R FTeare UTEHA A FIHT
areT FT Wl &, AT TW@ W8
o wIEfar FedA+T Far § 7
gt F agHi F AU WA AW
g f& adi ? 3 &1 aer fwasr
F&dt 3 f& 7df ? afx mm gaax
g fs s&dr & A A w50 FrgElaq
FLIT 7 FAMRT =g ag ey um
WET FT AHAT AHT B A 4§ Hik
T F wiqA F1 FFT 0 | Al
AT THMTT F 2 FAS AWM HIT
9% 3 FIT wIAr A1 T HE H
Wi R E AT oAm asar wgefad
Rad 48 1 Ay wiwda s9@ )
A F 1 UTATA HT §E 7
FIT wo Aifaa wAT &1 qIU FY
q57 g afw F19% & I9 &1 15-
20 #UT To Wifqaw wWAY &,
HiEeE FRwT wr e F garfas
grat =ifgs 1 ag @ A da Ad
g & fogar o fagt & A
wEA wAga w1 fya o 7t
sxr frarar fF 5 9W@® &
TAAR atd 9T W &, &1 7iFgat
Tseard & fag FF wAna @
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afl § aifs =gt A v & A
faigsa N g § | uwArE
Fferwa ENF, S AT AT 2,
S STy F  feagrx ofewdy
g3 & GUA FL qFA) 8 a2
1958 & Ia T@r § AT 23 §Q
AIqFT G9F AW GF U AL
gAT, TG WY 1985 &HEFF FWII,
A FTEAR F2y & & go S R
@E 23 A& & ag TN A4 gar
WL qA WF g, HLT UG {
A4F 1 w1 owET g fd o wiaz
TAFT FIW AN QA BN F A€
AN AL GO A WY USedrd
AT FT AT 9 g wiT gham
FITH FT AT AL T T USEATA
§ FO A WL AT LU AW
qer ghr & wgl ar gW uF #9
g1 ¥ g, wrg ¥ § f& wawarA
gL Hr WL Tod fafega =4
BT AR TGN T&T AT AT AW
gAZTA AT | AF WA A ad
SO W DT FToaAr A A
fagar | @ @ USEdTw AgT &
ary #40 W& W WL § 7 US
Ter wel Fg W § AfFa =g @
CEARRCAR - —

UTEAIR § 5 GLR<  TAHA
@R & fgaig ¥ dvga wadte wss
ay g #e A fw fagi o &
agrat f& 97 § fas 1 wEeE
FHla4 # fegaesws g fF agh
Fy feafe w1 @y gC AT A
FTET A AT FRY (T AT
A9 F oww H A 9rfes | 9wy
YT §F AR § UFE GRAT
qex wa § fmT sy ¥Fa waduz
AT aF FN N W FAT A
ZA% & «&t fwar | & @ely wiga &
gear gm fF gg 1T 15 qE
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#1 W W@ 3 AW AT @ g FAl
nm 72 2GT o wigAw wMma )

fopaedmyg @ T Usedm Y wrgd

®jryez ¥ ofiw Y 9 @ FEIE,

N oSl g o@d wear, vE H ¥

WAl AN A F AT FF WL AqA
T ¥ ®F W W |.gnEr, e
R 1 3IT F m@mr A . o and
AR g § 9 dw oA W
ufaga g ) B GrEaE Agl W
a3 @A fw 4]L.& gafwgi & w0
gda. g, 94 ¥ v gan g‘m
Ffg maﬂ ftmgsm F da1T
R T RO MR ey g
Fran H e ormd w DT %’ i
tm fag ¥ W wdtew @ 78T
gl f &7 ag g@ &w H oSt
15 a1 WA T &,
=a % fe (8 =l iy @ wiw
FIT S n&f":rq'i ¥ A ¥ qE
g, @aq ) 51T &g Tf’! qv:am aﬁ
agt ¥ watwdl & tﬁ‘ﬁ" %ﬁﬂ
Bl a&rq 1

' lZERS QFH%‘ fsfmimﬂ i
’éf‘% aﬁif T % T e ¥ fv dav

¥ wiew @ & afF gw A

%3 Lo é—— mr q fifaes #
arer Emg I-—agi &1 W WA
& A ot fa oy fiex
ﬁ“ﬁ vaﬂ ?r

ot geavErd + ArT faaar
fe gt 7 ® F 5T TR

g0 e g A A,
gaiw & wYE KA S oam
F Y § ATS faqy #1 a1 W
L L
Y- F Gt § IwAm W O%R
T ¥ & N w5l
0 B A I o
I Wi WO gRe Wit §o'fro

1807 peBia Frim v vy FEO TRy

|
i
|

Lo W RRRTREY B BE o8-
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ﬂmaﬁafm, 1982 @
% faed &1 Wegw ¥ 8 ara
A F e g feardlew

W R it o T

T& @tw g gEe Gwa ena A
%'L 3’5!1:\3'@ a‘g gto’ E'"Fl'o 2o ﬁlﬂ_‘ﬁa
¥R AT § AW g'afmasr T
ﬁ&mgﬁraaﬁ"ﬁaifm 50
Mg To Y Fﬂ"\'ﬂ Cif ?1'\?% %"'F'l
e & o R ag www AW
1 dar ggv faar Al At um
‘THT‘HIH@ Sl

3151 I) 3o s P;E':‘
e

K aqwqfa' m WT ;m

Et R S

N ghEwY WWIT: 50 W
AT A Sy ar fedy & e W
T ¥, A uAT AIRT A I
Fr oAl g vag feafs ar gl 20
zor fag e fafsore <gan sifgm)
52 |G AWH F1- FH- P H 9
famat matw, fpdl wee 0 =fgg
Fogd A w1 owdl AgRT
gEAT QM o wea- @ q@g
G S wEN, FgA  qgwlE A
gL W9 F AR FET GEW,
WAl F{aTT W 1 W TP
7 O [IRAaT g B GCET A}
R Ffw Hiv g« g 5 oag
57 43 gC AW Iq FA F [A-
T A R bypert

T i fag : gt Sacda
giga, A& FAAw gRw gUEd
% fr o 9ga o=@ ¥ B oww
e v, fedt | wEEfa o9

m«@*«r%qwﬁm’%%
‘Fatzﬂ'ﬁm#@f | ow
ey gafeafafedT & 1 A Treva
T Wy 3 I F qafaw
gt FOOH G qad & foaa Y

S

e
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L':ﬁ' 13 -t
[vie &3 fag)

asg  q g feama =Y
qeft &\ AR J@Ar wgar g
fr =g wadge fogar e Tefw
F adt & fodt gy & aw
v izl § fag o frdise &t
adl a1 saw . v 3z A & fao
AT FT AW AR A qF 2w
q WK #F gE SAAFe ¥ FH A
a9 WF | HT AT YT qT &§F
frg a0d 8 wea & @t <@
g ag fooy a=id agdv &t @Y §
AR GIFT FT o 8, ¥ G
- Jd 1 A SwRe { sqr ffaa
gt @ fF wforewm & wperfar——fedt
BT a M oewA A vEw ge—-fog
qurT  wEE & St <@ w9
“wowErd Ay aifaw w¥ ) '
. ag W@ ¥ WA e A
qax afl wiar fv =wifmdy & foc
Fo At & W, AT F ol &
woag & faq 39 adl @ w
¥ wgy st AiwT T AW E, WA
fee a0 g 1 1979-80 H
qafaqt £ X * fag 1 FOE
-l FAEAE F fear wwr
‘g ARl o9 4 g oWy o
wiq % A wafadl F o+ &
faw 25 ar@ war waw fzar qar o
T dTg 2 FUT 50 W wwAl
1980-81 # fywragy difwe &
. fag #feq & 15 & fag w7 #
fag fear war v ug cfasda =1
A ® WA 32 wa wwar fear
Tt ) 3T 98 1980-81 W ATHR
% FE #feqT F Eiew @ @C 1
FAT 49 9@ wWq | F1 wfadw
A H A afr | g @
qgg A7 AIRSATY | wiF % Are
it 22 dre ' fear mar
1981-82 ¥ M fo-wiagy ol war
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@ afr ag dfew o weT w

fag 1 =0T 95 ATE Fr A€ Fi

2 MM ® | R A 32 arg

80 BAL &1 4¥ |

g ey & fag o dfe-
7T A7 FNF € 1979-80 A F*e
@ [T aF AT {YFL YT W H
ET qT 4 AT 66 ATF TUT
FrcAla  afgRw § faar war
fpar malt § aoff, for &, ¢
AT | THY oA WA & AN L.

Y B AET WP L TS
quEIT & yrg 199 fwar § v«
fo 12 g wim @ S ordv AdY

g .. : :

g dve fag ;o mim o F oY
g ag g A g7 ft 1 mw
gq S FEIY & 9@ A gl

N g W& WMw 199
fwat A iy qeard frar @r wFr
¥ 12 AT AT F 7

wy Wew fag ¢ 199 T
& a3 7 FAT W § T]T |
6 AT 94 A g 7 fear § @

[ ast ¥ gEY 18 FWE
77 @@  war 9 & QU
s oA & faw & g

F wee fear mar 1 g T F
et A g1 ¥ W E 1 I
oAt g ¥ f ARt @ e ag
[aar | g& o1 7 ger A ger
% ¢ WAgT A Wy o g AT
Trag € fogdt qmwdw wgE
™ o Fifewr 8 ugy Fr o difv-
g2 ar fewmga 98 H 7,52,648
grafwgl #1 wi9 § qF S A
et 1 w€ ¥ 7,77,000 8 I
arlt w1 Aq ww fenmooSm ¥
Fq AT syl wedr ger 2 oawHf
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RN AR AW A FTTE TN AN T
fag  agift® O S 5y
A A QT A WA F, AT FT
9,66,372 WEfwal ¥ QAWAC FIw
frar wEMm F o @@ oAE@ &
Fdq A I VAN w7 far
g ¥ afrw § sidft & o &
afardt & Fw o o Wy § oy
for & #rw a9 oWy §
zofay og aral’ uT ®T 4,71,000
Tarrar v & A 1 fET oarer
..4,11,000 &1 & WX TS TN
R quify I @d F owrw H
W ¥ A gEl adi A oW oar)

P—fgaray § 5z «@®@ W FT AW

w4t o @ @y fo for waw
F o@F AT AT Y AT AP G/
¥ oFra &9 A7 Sy § 1 Awas
wR deargie F FAl 97 ag Al

W AT TEEA A\ A A

g gF X Y § v A Aadm
wEEr F 4g FET qwa Ad g fw

USErR ¥ W AN T i A

faar o1 <@ & 1 ¥fwa a3 wodh

famg 3 @y ¥ W FTETT WOAT
farg @ @ 7 1 WY A ETREIT
F wm & gug o wva & frat s
a3, ag & Fmg 8 FW@¥ &
Wt R gET ¥ SR wr ardw v
Tifge #tv wig T F¥ gAT § IW
B W @AY w1 AT A¥ @ €W
F A1 AT 7w wrf ST Af 2

MR. DEPUTY CHAIRMAN: The

discussion will cc athue.
» - [T WK I} FIAE 2 I q@
F fa¥ wafra f o & 0

The Huse then adjourned
at seven minutes

for lunci
past one of the clock,

2.00 .M.

The House rea sembled after lunch
ag two minutes j ast. two of the clock,

Mr. Deputy Cha man in the Chair.
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SUPPLEMENTARY DEMANDS
FOR GRANTg (GENERAL) 1981-82
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA). Sir, I beg
to lay on the Table a statement (in
English and Hindi) showing the Sup-
plementary Demands for Grants (Ge-
neral) for the year 1981-82 (Decem-
ber, 1981).

-
———

SUPPLEMENTARY DEMANDS FOR
GRANTS FOR EXPENDITURE OF
THE GOVERNMENT OF ASSAM
2 FOR THE YEAR 1981-22

THE MINISTER OF STATE IN THFE
MINISTRY OF FINANCE (SHRI
SAWAI SINGH SISODIA): Sir, 1 beg
to lay on the Table a statement (in
English and Hindi) showing the Sup-
plementary Demands for Grants far
Expenditure of the Government of
Assam for the year 1981-82,

MR. DEPUTY CHAIRMAN: We
will now continue with the Calling
Attention, ¢

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE
Reported Acute Drought conditions in
Rajasthan angd some other parts of

the country—contd,

DR. M.M.S. SIDDHU (Uttar Pra-
desh); While appreciating the assis-
tance given by the Central Govern-
ment to ameliorate the conditions of
the drought ang famine affected areas,
may 1 ask a simple question to the
hon. Minister? Is it enough? Does
it satisfy the people? Take the exam-
ple of Rajasthan. Since the forma-
tion of Rajasthan, Rs. 700 crores have
been spent on providing reliet to
famine-hit people in that State, May
I have the attention of the House?

MR. DEPUTY CHAIRMAN: Order,
order, Now, you please go on.

DR. M.M.S. SIDDHU: Since the
vear 1967-68 to tle year 1980-81, out
af these 16 years, only for three years
the State of Rajasthan has bfen free



